WP. (O .No. 15395 of 2015
04.04. 2016

Learned Sr. Standing Counsel has filed an additional affidavit on behalf of State Proj
ect Director, OPEPA today, which be taken on record. By consent of the |earned counsel for the
parties, list it on 25th Apri,2016. The matter shall be taken up at 2.00 p.m on that date.
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